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Grants to Tedm ical liMtltatioiis

130. Shri Shree Narayait Das:
Will the Minister of Educatloa be pleased 
to state;

V

(a) names of the technical institu
tions which were giver grants for expan
sion and development during the year 
r955-56s

(b) the amount in cach case; and

(c) the names of institutions which 
applied for such grants but were not given 
any?

The Parliam entary Secretary to 
the MlnletMr o f Edacatkm (Dr. AL M. 
Das)t (a) to (c). A statement givii^ tho 
required mformation is laid on the Table 
of the House. [See Appendix II, Annexure 
No. 17].
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